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FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
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st aryen
[ fearen sik eites srrman 41 (GoRe affadl @ fore o oy
Jgrwar warr ufha) fAfvgaraed, 2016 @ fafas 6 & s

Resoiution Professional on 26.05.2022),
Theereétorsof?rominwt?o!ymmPrmeanedarehetebyealbduponmmmirdaimsﬁm

PROMINENT POLYMERS PRIVATE LIMITED e T Tereor
' RELEVANT PARTICULARS 1| pMiRe eaaR &I | NI ald ael wigde fahes
zt mofmrpora: Debtormm PROMINENT POLYMERS PRIVATE LIMITED 2| BURE STaR® R IR | 03 %78 2006
: incorporation of Corpora 03/05/2008 3 T foraa s BT PIETR 311 B
3. gumty mlmqn Corporate Debtor | Registrar of Companies, NCT of Delhi TERETRE /%g aahd R,
4| Corporate dentity No. / Limited Liabiity | U25199DL2006PTC14G570 o (e
identification No. of Corporate Debtor s/ b ob o I :
5. | Address of the registered oficeand | Registered Office: Piot No. A-609 GFF, GD Colony 5. | e SreR  Yellam wratera a | Yohga srater: <ife 3. 7609 o / 1, W
principal office (it any) of Corporate Deblor| Mayur Vihar-l, Delhi East, Dehi-110098 e Tt (af ) BT g P 7R RER-1, Reefl gd, Rewhi—110096
9. /Insolvency commencement date in 25.05.2022 (However, the Order dated 25.05.2022 6| HIURCTTAR B GII AR | 2598 2022 (&0, wraira asra woh
respect of Corporate Deblor passed by the Hon'ble National Company Law ST fafdy B v, 7 feeh grraRa s
Tribunal, New Delhi mmgg; Interim T 25 7 2022 A RA FHEH WG Ul
: . EWGOiGn Profvesionst on 6.5 ST 26%78 2022 1 W1 e wra o)
" E S e F o ol imhwiy o 5100 307y 2ys comencing 7.| FOTe SeAT AR AT D | 21 TAAR 2022 (2593 2022 A AT
& |Name and Registration number of he | Rajesh Kumar Parakh ikl fof &I el 180 f2)
insolvency professional acting as Interim | Reg. No.: IBBIIPA-001/IP-P00272/2017-18/10516 8| FARATHEFMGITA B EIH | ATOTL FHR IR
Resalution Professional __ : STIRE 0T MY ST BT | GofY. : IBBIAPA-001/1P-PO027212017-18/10516
g, m&mamm&m %‘,MM,W.EAKMB&QI':.: : FTAHIRIFG T TR
10, Address and :sman o be used for g?mmﬁimw&mmmm P = b IPTTAR | 3/ 01 SHOTRR VERL SR
e Ll i e W e S bl i
11, Last date for submission of claims 08.06.2022 UATAR 8 g, SARE-A | et cip.prominent@gmail.com
12, Classes of creditors, i any, under clause (b) | N. A. 11 Era R v e sifda fafy 089, 2022
of sub-section (BA) of section 21, ascertained 12| SFRA AT WThEel RIIRT2 B | SN 81
bythe interim Resolufion Professional _ 4TT-9R1 (6%) B il (@) BT
i gmdmm%mm N.A fafafa Rl @ e ol e
inadass (three namesfor each class) 3] fareh ) oI @ g TR @ | AT e
14, (a) Relevant forms available at (a) Weblink: hitps:/fibbi.gov.in‘home/downioads w B S &g PR eTa o v e
{b} Details of authorized representatives | (b) Physical Copy of Relevant Forms are available at: DB B A (Fel sl & R deam)
are available at: C-108, 3rd Floor, Secior-2, Noida-201301, UP : 14, (7) Gata Ty eTaE e (@ )arafeia: hitps:/www ibbi gov.in‘nome/downloads
Wi et o s (@) st it a1 v (E)Wégﬁyggﬁww%
Nofice is hereby given that the National Company Law Tribunal, New Delhi Bench at New Delhi has STat: mmam m;mmnwﬁq?'@
ordered the commencement of a corporate insolvency resolution process of the Prominent Polymers . :
Private Limited vide Order dated 25.05.2022. (Order dated 25.05.2022 was received by the Interim S GRS SR AT Y T Ha €

proof on or before 08.06.2022 fo the interim resolution professional at the address mentioned

Interim Resolution Professional for Prominent Polymers Private
Reg. No.: IBBI/IPA-001/1P-P00272/2017-18/1

Date: 28.05.2022
Place: New Delhi
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The financial creditors shall submit their claims with proof by electronic means only. All other y 3 \‘i\ AT SIB YTt 6 T IR ATGEH 10 3 Ve afdfer e R HETHINE |
submitthe claims with proof in person, by postor by electronic means. P iNTERY B U 2ral &1 wre e geragiive | g IR T 8V | g e g
Submission of false or misleading proofs of claim shall attract penalties. \p/H-00RL4 §= T AT T, BT BRI AT SATL 170 W) T PR & | W
Rajesh KumanF ;& it sreran ws wor Bt g Sefa et TN BHAR
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FINANCIAL EXPRESS

] Satin Housing Finance Ltd

Corporate Office: Plot no 492, Udhyog Vihar, Phase -3 Gurugram Haryana-122016

Registered Office: 5th Floor, Kundan Bhawan, Azadpur Commercial Complex,
Azadpur, New Delhi-110033

DEMAND NOTICE

Under Section 132) of the Securitization and Reconsiruction of Financial Assels and
Enforcamant of Sacurity |nterest Act, 2002 read with Fule 3 (1) of tha Securty Interast
(Enforcement) Rules, 2002, The undersigned is the Authorized Officer of Satin Housing Finance
Lamited under The Secunfization and Reconstruclion of Financial Assets and Enforcement of
Sacurity infenest Act. 2002 [the saidAct). Inexercise of powars confered under Section 1312}
of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the
Aufhorized Cificar has issued Demand Rofices dated 16 may 2022 under section 13(2] of the
said Act, calling upon the following Bomower(s) (the “said Borower(s17), to repay the amounts
menticned in the respeclive Demand Notica(z) Issuad 1o them thal ane also given below. In
connechion with above, Motice is hereby given. once again o the sexd Borrowen!sJio pay Bs.
1431401 i<{Rupees Fourtzen Lac Ninety-one thousand four hundred one Only) as on 10th
Apr. 2022), within G0 days from the publicaban of this Maotice, the amaunts indicated harein
below, tagether wilh further interest as detailed i the said Demand Mobios(s), from the date(s)
mentioned below fill the date of payment andlor reafization, payabbe undar the loan agreement
read with other docurmentsiwrilings. If any, execuled by the said Borrower(s). As secunty for
oua repaymend of the koan, the following assels have been mortgaged to Satin Housing Finance
Liméted by the said Bormower(s) respectively.

Company Limited

: 1st Floor, 'Dare House', No.2, N.S.C. Bose Road, Chennai-600 001
Branch Office: 1st and 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi-110 005.
Sudhir Tomar - 9818460101

i J | U
We hereby infor - arantor(s) and the
General Public that the Authorized Officer of M/s. Cholamandalam Investment
and Finance Limited, is recalling the Sale Notice dated 11-05-2022, [Published
on 12-05-2022 in “FINANCIAL EXPRESS” (English) and “JANSATTA”
(Vemacular)] and shall initiate proceedings for sale afresh under the
SARFAESI Act, 2002 towards the Loan Account No. XOHEEDL00001653770
of 1. SUDHA CHHOKER, 2. YATINDER KUMAR CHHOKER, and
3.YASH CHHOKER.

“Date: 28-05-2022
Place : DELHI

AUTHORISED OFFICER™
M/s. Cholamandalam Investment And Finance Company Limited

Name of the | Demand Motice Description of Secured assat
Borrower(S) / (Immovable property)
Guarantor(s) | Date: 16 May 2022

DEVENDRA SINGH | Amount

HOUSE WO C 371, gres 26.65 sq mir, LIG,
Slo Ishwar chand | Rs, 1409401/-[Rupees

NAMDGRANM, Ghaziabad U.P., Pincode ;

{Borrower) Fourtegn Lac Ninety- | 201010
POOJA one thousand four Worth- Utherproperty,  Soufh- 11 feet Road
{Co-Borrower) hundred one Only) as | East -propesiyno. 372 West- properiyna. 370

| an 10th Apr. 2022

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
DOR TECH DOORS INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

1.|Name of Corporate Debtor DOR TECH DOORS INDIA PRIVATE LIMITED

If the said Borrowers shall fail lo make paymant bo Satin Housing Finance Limited as aforasaid,
Satin Housing Fmance Limited shall procead against the above secured assats under Saction
134} of the Act and the applicable Rules, entirely 21 tha risks of the said Bormowers as o the
coate and conseguances. The sald Bormowars are prohibiled urder the Act from fransieming the
aforasaid assats, whether by way of sale, lease o atharwise without the priar writhan congant of
Satin Housing Finance Limited. Any person who contravenss or abets condravention of fhe
provisions of te said Act or Rules made thene under, shall be liabba for imprisonsment andior
panalty as provided wnder the Acl Sl

Place: Defhi Authorized Officer

2 {Date af incorparaticn of Corporali Deblor |020702000
3. | Aushority under which Comporate Debtor | Registrar of Companies, NCT of Delhé
& moarporatad /! ragistensd

4 |Corporate [denfity Mo, f Limited Lisbdity | U3G100DL2010FTC205103
| Ieenbfication Mo. of Corporale Deblor

5, | Address of the regisiered office and

| principal office (i ary) of Corporate Debitor

Registerad Office: B-444-45, First Finor,
Sectar-11, Rohini, Delhi-1100865

25.05.2022 {Hawavar, tha Order dated 25.056.2022
passad by the Hon'ble Matongl Company Law
Tribumal, Mew Delhi was recaived by the Interim
Rezolution Professional on 26.05.2022)

_E'T.I_nmluen:.',' commencamant dadz in
respect of Corporabe Deblor

|

| Estmated date of cosune of nsclvency

21102022 (180 days commenting
{ resolution process

from 25052022

Date; 27Mayl2022 Satin Housing Finance Limited
Retaill Aszat Centre: Axis Bank Lt Axis Housa, Tower-1, Ground
Floor, 14, Secior-128, Moida Expressway, Jaypee Greens

I‘ AXIS BANK
Wishiowm, Nowa (UF 20131 Also at-Axis Bank Lid., Axis

House, Tower T-2, 2nd Floor, |14, Secior-128, Noida Expressway, Jaypes Greens Wishiown
Moidg (L)L P 1-201 301 Corporate Office: 'Axis Hpuse', Biock-8, Bombay Dyeing Mills Compound
PandurangBudhikar Mang, Work, Mumba-400025 Registerad Officec Trishu®, 3rd floor
Dpposie Samartheswar Temple, Lawgarden, Ellsbridge, shmedabad- 380005

Rajesh Kumar Parakh
Reg. Mo.: IBENIPA-D01AP-PRO2TEHET-18/1 0516

& | Mame and Registrafion number of the

| inscivency profiessiona acling as Inlerim
| Rasolution Professional e b oo
9. | Address & email of the intenim resalution | 5851, 2nd Floor, W.E.A. Karol Bagh,
professional, a5 registered with the board | Mew Delhi-110005 Email; parakh rajeshi@gmail com

C-108. 3rd Floor, Sectar-2, Moda-201301, LR
Email: cirp dortech@gmail.com

10 Addrass and e-mail o ba usad for
pormesnondence wilh the Interim
i Riasolution Profiassonal

POSSESSION NOTICE UNDER SARFAESI ACT 2002
Whereas The undersigned being the Authorized Officer of Axis Bank Lid. under the
Securifisation, Reconstruction of Fnancat Assets and Enforcement of Security Inferest
Act, 2002 and in exercize of the powers confermed under sechion 13(12) read with Fule 9 of
the Security Interest [Enforcement) rules 2002, issued demand nofice wpon the
Borrower(s)! Co-Borrower{s) Guarantor(s)/ Morigagon(s) mentioned balow, 1o repay the
amouni mentoned in the nofice within &0 days from the date of receipl of the said notice
The Borrower{s)/ Co-Bormower(s)/ Guarantoris) Mortgagor(s) having faled o repay the
amounl, nobica is hereby gven 1o the Bomower(s) Co-Borrower(s)! Guaraniods)
Mortgagor(s) and the public in general that the undersigned has taken possession of the
proparly descrbssd herein DElow m exercise of powars conhenmsd on hem her undes
siction 13(4) of the said Ac nead with Rule B of the sad rules an (he balow-mentionad
dates. The Borrower(s) Co-Borrower(s)' Guarantor{s)/ Morigagor(s) in particular and the
puhlic m ganaral are hassby caubonsd nol 1o deal with the proparty and any deabngs with
the propary will be subject 1 the chamge of Axis Bank LK. Tho Borrowsrsy Lo
Borrower(s)/ Guaranion(s)/ Mortgagor(s) atienbon is inviled o provisions of sub-secton
(&) of saction 13 of thaAct, m respac of ima avalable, |0 redeam the secuned assels
Name of Borrower | Description of Date of Demand
Co-borrower Property Notice :03-Mar-22
1. MR PRAHLAD JHASO MR IND  B5/24 FLOOR
EHIV SHANKAR JHA & MRS, |WITHOUT ROOF RIGHT
SAMITA DEWVI JHA WD MR.JAREA ADMEASURING
PRAHLAD JHABOTH ARE RAQ-147.73 S0. MTR  ASRA
1517 KALYANPURI, CHILLA JTYPE-Z, SITUATED AT
EAST DELHI -1100%1 ALSO AT-| MANDOLA VIHAR, AWAS
RIO- FLAT NO.B5/24 ZNDIVIKAS PARISHAD
FLOORASRA TYPE-2|5ECTOR-4A GHAZIABAD-
MANDOLAVIHAR, AWAS VIKAS | UP- 201010. Bounded As -
PARISHAD SECTOR-4A. | AsperSie Plan
GHAZIABAD- U.P- 201010
The above-mentioned Borrower(s)/ Co-Borrower(s) Guarantor(s)/ Morigagor(s) are
hereby given & 30 days’ Notice to repay the amount, else the morigaged properties will be
sold on the expiry of 30 days' from the date of publication of this Nolice, 25 per the
provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002
Date: 26-May-2022 Authorized Officer,
Place: Delhi & Dalhi NCR. Axis Bank Ltd.

Date of Possession
: 25-May-2022
Amount in Demand
Motlice (Rs.) :

Rs. 11,50, 8%/
(Rupees Eleven Lakh
Hifty Thousand Eight
Hundred Ninety Six
Only)

(8.0 2022

1 | I_..'-lstda'.a .‘nrsul:miss.'-:m_ -:ufdsi_ms _
M.A

12 Classes of creditors, If ary, unter chausa {b)
- of subrsachion (BA) of secion 21, ascertained
| by the Inferim Resciudion Prafessional

13 Names ol insohwancy professionats idanlified
¥0.act a5 authorsed represeniative of crediors
| Imaclassithnee namis for sach class)
14, (a) Relevant forms avaikable at
i1 Detals of suthorized representaives
are availabie gt

MNoA

(&) Wabdink: hitps:libbi govin'homaidawnlcads

(k) Physical Copy of Relevant Forms are avalable at
C-108, 3rd Floar, Sectar-2, Mewda-20135H, UP

The Relevanl Forms may alsa be abfained by sending
A requess vide email to; cirp promnentiZigmai.com

Malice is hereby givan that tha Malional Company Law Tribunal, Mew Dalhi Bench al Mew Dali has
prdened (b commancamenl of a comparata nsclvency resalulion process al te Dor Tech Doors India
Private Limitad vide Order dated 25052022, (Order dated 25.05. 2022 was recanved by He Irlerim
Resolulion Professional on 26.05.2022),
The cradilors of Dor Tech Doors India Private Limited ara hereby called upon bo submit ther daims with
prood an or before 06,06.2022 o the milerim resolution prafessional al the address menticned against
eniry Ho, 10
The financlal creditons shall submil thesr claims wish proal by ebeciranic means anly. & alkear credilors may
submit the daims with procf i persan, by pastar by eleclranic means
Submission of false cr misleading proofs of claim shall atiract penaliies.

Rajesh Kumar Parakh

Date: 78.05 2022 Iritesim Resalution Professional far Dor Tech Doars Indsa Private Uimibed

| Place; MNew Dalhi

FORM A ]
PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
PROMINENT POLYMERS PRIVATE LIMITED

| RELEVANT PARTICULARS _
* [Name of Corporate Debtor PROMINENT POLYMERS PRIVATE LIMITED

Rag. No.: IBEIIPA-D01AP-PO02TZ2017-18/10516

GOLD AUCTION NOTICE

MANAPPURAM FINANCE LTD,

date (if any)will be displayed at avction centre and on website without any further natice.

Lest of pladgas:-

B0S6, BOG3, A06E, B07H, 3080, 135750730026281,
bicdders )by way of Cash on the same day of auction. Bidders should carry valid ID cardPAN card, For more details please contact  S072604045,

Authonsed Officer
For Manappuram Finance Lid

CInd-L B8 DR L 198G CO06623,
P T4 jold) 'WelEa! New) Manappuram Housa,
Valapad, Thrissur, Kerala - 680 567

The pledges, in specific and the public, in general, are hereby nolified that public auction of the gold ornaments pledged in the below accounts is proposed fo be
conducied at the following branches on 16706 / 2022 from 10.00 am anwards, We are auctoning gold omaments defaulted customers who have failed to make payment
af hisfher loan amount despite being notified by registered letlers. Unauctioned items shall be auctonad on any olher days without further notice. Changes in venue or

DELHI, DELHI, DWARAKA SECTOR 7, 113760700012965, 113760730010885, 0892, KRISHNAN NAGAR, 108530730046514, ROHINI, 100900700718160, 8169,
8170, 8172, 100900730017415, 7481, SHALIMAR BAGH. 102T80730008240, 8242, 3243, 8244, 102780730015379, VISHWAS NAGAR DELHI, 1233307 00026772,
6836, 7405, EAST DELHI, BHAJANPURA DELHI, 122040700059595, 122040730018358, DILSHAD COLONY, 120330700042194, 120330730014037, DILSHAD
GARDEN, 122030700021884, 3782, DURGAPURI CHOWEK DELHI, 118870700036972, 7810, GURU ANGAD NAGAR, 109380700020640, 0655, JAGATPURI
DELHI, 120840700010777, 0779, 120840730007138, 7139, 7140, MAYUR VIHAR PHASE 3, 116240700036889, NEW DELHI, GOVINDPURI, 1121507031679,
112150730025009, 5135, OLD RAJINDER NAGAR, 110450700011413, PADAMSINGH ROAD KAROLBAGH, 108920700039081, PAHARGAMN,
108730700043077, 4752, 108730730022188, PIRAGARKI, 108640700027419, 108640730022562, RAGHUBIR NAGAR, 123410700039099, 9103,
1234107000403 16, RAJAPURI, 109680700024014, 109680730011051, 4021, 4031, TUGHLAKABAD EXTENSION KALKAJI, 111110730054086, NORTH DELHI,
BHORGARH DELHI, 124540700013106, 124540730017384, 7697, MODEL TOWN, 1090107000178289, 7830, 7831, 8654, 8690, 8709, 8714, 8726, 8736, B/42,
87459, 5764, 8777, NORTH EAST DELHI, TRI NAGAR DELHI, 121360730025325, SOUTH WEST DELHI, MAHIPALPUR, 107680730022211, BHIWANI, BHIWANI,
119170700030181, 0785, 0836, 0869, 0899, 0929, 0942, 0948, 119170730016842, 119170730024534, 4935, 4987, CHARKHI DADRI, 138050700001402, 1407,
1600, 1607, 1630, FARIDABAD, NEELAM BATA CHOWEK, 112430700021472, 1512, 1517, 1529, 1533, 1540, 1544, 1549, 1557, 1569, 112430730013038, NIT VK
CHOWEK ROAD, 118270700025823, 11827073001 0942, (944, 0939, PALWAL AGRA ROAD, 1168707000:37943, 116870730015808, SECTOR 34 HUDA MARKET
FARIDABAD, 120280700037844, 8479, 8926, 120280730011877, 2338, 2339, GURGADN, LAKSHMAN VIHAR, 110740700028185, 8474, NEW RAILWAY ROAD,
109780700021332, 109730730011214, 3301, NUH MEWAT HARYANA, 134820700014229, 4296, 42093, 4311, 4335, 4340, 4415, 4417, 134820730010641,
PATAUDI GURGADN, 132270700014334, SHEETALAMATAROAD GURGADN, 1107607 30044592, 7475, 7491, SUKHRALI GURGAON, 127720700013223, 3513,
3517, 3519, 3552, 3572, 12T7T20730021512, 127720780000019, JHANAR, BAHADURGARH, 119180700010166, 2095, JHAJAR HARYANA, 128900700019265,
D367, 8392, 9770, 9802, 9817, D835, 128900730013945, 4205, 4285, ROHTAK, CIVIL ROAD ROHTAK, 118930700022507, 2791, 3015, 3048, 3113, 3577, 3652,
3695, 4109, 4188, 4245, 118930730016829, 6833, SAMPLA ROHTAK ROAD, 117960700015318, 5582, 5652, 5695, 5704, 5714, 5755, 6160, 6164, 6165, G176,
6188, 6191, 6195, 6197, 6200, 6210, 6230, 6268, 6270, 6276, 6278, 6295, 6312, 6318, 6320, 117960730010064, SIRSA, DABWALI HARYANA, 131100700035641,
6883, 8348, 8470, SIRSAHARYANA, 130150700026237, 6299, 6313, 6330, 6353, 6385, 6405, 5436, 6456, 6457, 6458, 130150730014452, 4486, SONIPAT,
GOHANA, 131050700014868, 5004, 5151, 5170, 5306, 5420, 5717, 5811, 6187, 6194, 6196, 6212, 6214, 6236, 6204, 131050730005832, 5843, 5906, 5913, 5915,
5916, 5917, 5919, SONEPATH OLD DC ROAD, 118540700019250, 9253, BOKARQ, CHAS BOKARQ, 138460700002824, 1384607300080%3, CHAS-BOKAROD
STEEL CITY, 135740700015594, 8187, 8253, 9121, 9670, 9726, 9732, 9857, 9869, 135740730024965, B445, 135740730030221, 0293, 0326, DHANBAD,
DHANSAR MORE BRAMCH JHARKHAND, 136110700008729, 8812, 9280, 9288, 136110730013043, 136110730020394, 0460, 0531, 0533, SARAIDHELA,
136040700005791, 5309, 136040780000002, HAZARIBAG, HAZARIBAGH JHARKHAND, 135590700008081, JAMSHEDPUR, JUGSALAI, 135540700008772,
BE3T, BB43, BBAT, 135540730014010, 6177, 6282, RANCHI, HINGO RANCHI, 135500700015369, 5430, 5471, 5486, 135500730021447, 1584, 1585, 1586, RATU
ROAD,RANCHI, 128920700036950, AGRA, FATEHABAD-AGRA, 132340700029467, SIKANDRA BODLA ROAD AGRA, 132250700026037, 6426, ALIGARH,
AGRAROAD-ALIGARH, 120400700013831, NALURANGABAD-ALIGARH, 133120700017707, 7775, RAMGARH ROAD-ALIGARH, 129610700018885, 9211, 0242,
BIINOR, NAGINABIJNOR, 138170730002999, ETAH, ETAH UF, 1377T0700002563, 3577, 3578, G T ROAD-ETAH, 134670700021805, 2117, 2624, 26T1,
134670730010221, 0281, GAUTAM BODDA NAGAR, BHANGEL PHASE 2, 115450700011357, 119450700049391, 119450700053445, 4834, 119450730021600,
2136, SECTOR 22-NOIDA, 129840700037834, 129840700040838, 2569, GAZIABAD, RAJNAGAR.U.F, 113860700020911, 0923, 1368, 119860730014343,
SHALIMAR,U.P, 120080730014683, SHASTRI NAGAR- GHAZIABAD, 128620700018595, VAISHALI-GAZIABAD, 125700700014199, JHANSI, CIVIL
LINE JHANSI, 135800700013610, 3829, 4318, JOCKAN BAGH JHANSI, 135730700005953, 7157, 135790730031445, LUCKNOW, MATHURA, HOLY GATE,
MBTBOTO0022059, 2504, 2938, 2994, 3031, MEERUT, BEGUM BRIDGE, 112300700016152, EVES CROSSING, 111480700023535, HRS CHOWK,
111630700018700, 8931, 8964, 111630730007829, PALLAVPURAM PHASE-Nl, 133520700017585, 8003, 8024, 8074, 133520730006603, R K PURAM,
111480700023624, 4047, 4089, 4092, 4087, 4124, 4126, 4140, 4157, MIRZAPUR, MIRZAPUR, U P, 135600700013037, 3042, 3052, 3061, 1356007 30000533, 9534,
MORADABAD, BUDHI VIHAR-MORADABAD, 127840700024327, 4344, MUZAFFAR NAGAR, MUZZAFFAR NAGAR U.P, 135750700018030, 8037, 8050, BOSS,

Persons wishing to participate in the above auction shall comply with the following:- Interesied Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful

INDIAN OVERSEAS BANK st o S s A

E-AUCTION SALE NOTICE TO GENERAL PUBLIC } SALE NOTICE FOR SALE OF IMMOVABLE AND MOVABLE PROPERTIES

Date & Time of & Auction: 28.06.2022 from 11:00 AM to 01:00 PM.

Under Proviso 1o Rule 8{6) and Rula 6(2) of Security Interest (Enforcement) Rules E-Auction Sale for Sale of Immovablke and Movable Assasts under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso To Rule 8{6} and Rule G{2) of the security interest (Enforcemant)
Rules,2002.
Notice is hareby given to the Public in general and in particular to the Borrowar(s) and Gurantor (&) that the below described immovable Property / Movable Property Mortgaged
/ Hypathecatad / Pledged / Chargad to the Secured Creditor, the “Symbolic/Physical Possession” of which has takan by the Authorised Officer of the Indian Overseas Bank

| (Secured Officer), will be sold on "As iswhere is”, “Asis What is™ and “Whalever there is™ basiz on 28.06.2022 as per details mentioned hersunder.

Reserve Price
EMD Amount
Incremental Bld Amoont

Date of Demand Notice and
Dues (with Further Inlerest
and cost fill realization)

Descriplion of Property alongwith Mame of Marlgagor
{Owner of the Property)
Type of Possession (Symbolic/Physical)

ﬁr. Mame of Borrower

Name of Branch
and Details of
Conftact Person

2. | Date-of incorparatian of Corporale Debler | 03NE2005

REVISED FORM G
INVITATION FOR EXPRESSION OF INTEREST
[Under Begulation 364 (1) of the Insolvency and Banknepicy
[Ingolvency Rasokdion Procass for Corporate Persons) Regulatons, 2016

1. | Autharity under which Corporate Deblor | Registrar of Companies, NCT of Didhi
i incorporated | regisiered

4. | Corparate Kentity Mo. ! Limeted Liability | U25195DL2006PTC148570

Henlification Mo, of Corporata Dabdar

RELEVANT PARTICULARS

Registered Office; Plat No. A-608 GiF, GO Colony
Manyur Vihar-lil, Defhi Egst, Dedni- 110095

5. | Adcress of the regitered office and
prircipal offica if any) of Comparata Dabbar

1. | Name of the corporate debtor NDT Trade House Private Limitad
(NDTTHPL- Corporate Debior)

2. | Date of incorparation of corporate
debior

30M0ar2011

25.05.2022 (However, the Crder dated 25.05. 2022
passed by the Hon'ble National Company Law
Tribural, Mew Delhi was recaived by the Inledm
Resclutian Professional on 26.05.2022)

. | Ingovency commencement date in
raspect of Corparale Debbor

3. | Authority under which corporate
debior is incorporated [ registerad

Ragistrar of Companies, Delhi

7. | Estimated dale of coswre of insatvency

21.11.2022 (18] days cormemancing
resoution procass

from 25.06.2022)

4, | Corporate identity number { limided | U74900HR2011PTCO43768
lizbility weniification numder of

corporate debtor

B. | Mame and Registraton rumber of ha
nsahvency profeszional acing as Inferim
Resaluticn Professional

Rajesh Kumar Parakh
Reg. No.: IBEIPA-00TIP-FI0ZT2 N T-181 0516

5. | Address & amail of the inlerim resciutian
prodassianal, as regisiarad with the board

&51, Zrd Flacr, 'W.E A Karal Bagh
Mew Delhi-110005 Email: parakhrajesh@gmall.com

5. | Address of the registered office and
principad office {if any) of corporate

Plot No. 566, Phase VW, Udyog Vibar Gurgaon
Haryana 122015 INDIA

10, fdireas an-n}' g=mal ho be wesed for

debtnr

B, | Insolvancy commencament date of | 21.12 2021 (Onder camne to knowledge of IRP
the corporate deblor on A0th January 2022)

7. | Date of invitation of expression of | 28.05.2022

itlerest

C-108, 3rd Floor. Sector-2, Moida-201301, UP,
comespandance wih the Inferim Emall: cirp. prominent@gmail.com

Resalulion Prafeszional

(16,06, 2022

11| Lastdate for submissicn of claims

12| Classes of credilors. ifany, under clawse (o) | M- A
of sub-zection (5A) of ction 21, 2zcarained

by thee Interim Resclution Prodessional

B, | EXgibility for resolufion applicants
endar section 25(2)(h) of the Code is
available at:

g, | Norms of ineligibdity applicable
under saction 204 are avalabla al:

The irfarmation from Resolution Professional
can be sought at following e mail id:-
irp.ndttradehowse@gmail.com

13| Namas o msobency pralessionals iderified

to et a5 authanised representzive of crediors

ina class (Fweenames foreach diass)

14| [a) Relevani forms availabée at

(o) Details of awthorized representatives
are available at

M. A

| (a) Webini: h't‘.:ls:-'.ill:;‘:li.gcr'.'.in'.h..'mEu'uﬂl:vanl:ajs
b} Physical Copy of Relewant Forms are availabée at
C-108, 3rd Floor, Sector-2, Noida-201301, P
The Refevant Farms may a0 be obiained by sanding
& requesd vide emal b; cirp,prominenti@gmail.com

10, | Last date for receipd of expression of | 12.06.2022
intarast

11.| Date of issue of provisional lisl of 22.06.2022
prospective resciution applicants

12.| Last date for submission of 27062
obfections b provisional st

13, | Date of imsue of final list of 07.07 2022
prospective resolution applicants

14 | Date of issua of miormation 21062022

memarandum, evaluation matm and
request for resoiution plans 1o
prospective resolution applicants

15, | Manner of obtaining request for
resolulion plan, evaluation matrs,
informatn memdarandum and
further information

FequestforKesolution Fian (RFRP), Evaluation
Matrix and Information Memaorandum {IM) shall
be available through followsng E mad i from
Resohdion Frofessional -
irp.ndttradehouse@omail.com

The RFRP, Evaluation Matrix and [M shall be
obtained after giving undertaking of
confidentiality under-Section 29(2) of Insolvency
and Bankruptcy Code, 2016

16, | Last dale for submission of
resolution plans

21.072022

17. | Manner of subméting resolulion
pians bo resolubon professional

Resolution Plan shall be submitted in a sealed
cover at following address:

ARLIN GAJWANI

Resolution Professional for NDTTHPL-
Corporate Dabloe

Towear 3. Flal 503, Zion Lake View Apartments,
Seclor 4B,Near Badkal Lake Crossing,

Mofice = heraby given that the Mafional Company Law Tribunal, New Delhi Banch at Kew Delhi has
ardered lha commancament al a corparale msalvency resalubion procass of e Prominent Polymers
Private Limited wide Order dated 25062022, [Ordar dated 2505 2022 was recelved by (b Infarm
Resolution Professonatan 26.05.2022).
The creditors of Prominant Polymers Private Limited are heretiy called upon b 2ubmi thair claims with
praof on or before 08.06.2022 1o tha infarm resolulion profassianal af tha address manfonesd against
entry Mo 10
Tha Snardial credilors shall submil their claims with preaf by elecinonic maans only, Al ofher crediiars may
submi the clalmswith proal inperscn, by past or by elecionis means.
Submissbon of false ormisleading proods of claim shall attract penalties.

Rajesh Kumar Parakh

Afc: Girraj Ji 18.06.2020 Rs. 43,34.754.00
Family Dhaba with further interast at contractual rates
[ |&rests, charges etc till date of payment
Aje: Girraj Ji Tent
House and Vatika

All that pari and parcel of the Flot situated at Khaia no 56
Khasra no 1785 Chhata to Delhi Road, Delhi mile stone
near sugar factory chhata, Tehsil and District Mathura.

Rs. 2,21.59,700/-*

Barari Branch
Mr. Prashant

M A/c: Ashoka

Handloom

Alc: Divyam
Textiles
| & rasts, charges et il date of payment

*{Including 1% Income Tax on Reserve Price of Property abowve Rs.50.00 Lakh)

132103, Haryana. Measuring 2169 sq. yds. The property
i in the name of Mrs. Sunita W/o Mr. Ashok Kumar
Tayal. (Symbolic Possession)

Ouistanding Govt. Dues if any- Nol Known, EMD Star Date: 01.06.2022, Last Date of Deposit of EMD up to - 27.06.2022,

Date and Time of Inspection of Property- 01.06.2022 to 27.06.2022, 10.00 AM to 4:00 PM, Date and Time of E-auction -28.06.2022 from 11:00 AM 1o 01:00 PM.

1. The proparties will be sold by e-auction through the Bank's approved sarvice provider portal hitps:/fibapi. in under the supervision of the Authorized Qfficer of the Bank

2. E-auction bid document contzining anline a-auction bid farm, declaration, general terms and conditions of online ayction sale are avaitabla in hitps:/Abapi.in

3. Intending bidders shall hald a wvalid digital signature cerfificate and email address and should register thedr name / account by login to the wehbsite of the aforesaid service
provider. They will ba provided with usar id and password by tha aforesaid service provider which should be used in the e-auction proceedings. For details with regard o

digital signature, pleass contact the service provider portal hitps:/fibapi.in.

4. Bidsin the prescribed formats shall be submittad “online” through the portal kitps:ibapi.in along with the dataif of EMD & scanned copy of KYC documents including
photo, PAN Card & address proof to the sarvice provider and to the Authorised Officer before 05.00 P.M on 27 .06.2022 otherwise shall not be eligible for consideration.
5. The EMD and other deposits shall ba remitted through EFT ¢ MEFT f RTGS to the Bank account as specified abowe and the-amount of EMD paid by the interested bidder shall

carry niinterast, The amount of EMD paid by the successful hidder shall ba adjustad iowards the sale prica
6. Bidswithout EMD shall be rejected summarily.

1. Onlime auction sale will start automatically on and at the time as mentioned above. Auction/ bidding will initially be for a period of 120 minutas with auto extension tima of

10 minutes each titl the sale is concludad,

8. The property shall be sold to the successiul bidder. The successiul bidder {purchaser) as declared by the Authorised Officer shall deposit 25% of the sale price {inclusive of
the EMD) immeadiately on the same day and not later than tha next working day. The balance amount of sake price shall be paid within 15 days from the date of confirmation
of auction sale. Failure to remif the entire amount of sale price within the stipulated period will result in forfeiture of deposit of 25% of the bid price to the secured creditor

and forfeiture of all ckaims over the property by the purchaser and the proparty will ba resold.
9. Thesale ceriificate will be issued in the name ofthe purchaser only, after payment of the entire sale price amount and other taxes/charges, if any.
10. The purchaser shall bear the charges/ fee payabie for conveyance such as registration fee, stamp duty, etc., as applicable as per law.

11. The Autharizad Officer has the absolute right to accept or reject any bid or pestpone or cancel the sale, as the case may be without assigning any reason whatsoever,

12. The propearty is being sold on “As is Where is”, “As is whal is™, and “Whatever there is “basis. The Bank has disclosed only the known encumbrances, statutory
liahilities, if any, as above. However, the intending bidders should make their ownm independent inquiries at their own cosis with concemead co-operative housing
societies/'SEO a5 well as the Revenue Becords regarding the title, nature, description, condition, encumbranges, lign, charge, sfatutory dues, atc of properties put onauction
and claims/rightsdues affacting to the properties, prior to submitting their bid. The properties are being sofd with all the existing and future encumbrances whathear known

or unknown to the bank. The Authorized Officer’Secured Creditor shall not be responsible in any way for any third party claims/rights/dues.
13. Saleis subject to confirmation by the secured craditor.

14. EMD of unsuccassiul bidders will be returned through EFT ¢/ NEFT / RTGS to the bank account details provided by them in the bid form and intimatad via their e-mail id.

15. For detailed terms and conditions of the sale. please refer to the link provided on Indian Overseas Bank's weabsite 1. www. lob.in
[hitps:/www.ioh.inTenderDetails. aspx? Tendertype=E_Auction] or hitps:/fibapi.in

Rs. 22,60,000/- Shekhar Jha
18.06.2020 Rs. 9,87,652.00 00,000/ Area of the property is 5668 SqMtr. The property is Contact No
& rasts, charges ete till date of payment Sq. Mtr {as per Deed)The Property is in the name of Mrs. | 8780844242
Beena W/o Mr. Girraj Singh. (Symbolic Possession)
29.04.2021 Rs. 51,00,339.13 Factory Land & Building measuring 3K-12M Deing| Binjhol Branch
;.iltg;;nncﬁ;rinterest_ a_t n:u:u.r|r1ra|:tu:'1l‘rn1&5.. Rs. 61,61,000/-* 72/148 share of Land maas.urinu;tl?'H-EM Eumpnsing Iin Mr. Rahul
_ : gas ete Lill date of payment Khewat Nao. 1520 Khasra No. 126021/3 (1-4) & Khewat Deepankar
W0 e Tomoet | RS- 6161000 [l 75 Kl No S8/ 64 stated koSt e,
with further interest at contractual rates | Rs. 10,000/- : ' : 8219038090

Faridabad - 121001
14, | Estimated date for subméssion of 26,08 2022
resolution plan 1o the Adudicating
Authority for approval
19, | Namsa and registration number of the | ARLUN GAJWANI
resolution professanal IBRIPA-DDNP-ROOREA A T-18111724
70, | Mame, Address and e-email of the | ARUN GAJWANI

Resolulion Professional

B-572, Sainik Colony, Ssclor-48, Faridabed,
Fin-121001, Haryana
Email-amngaja 7 2@amail.com

resplulion professional, as regesterad
with the Beard

ARLN GAJWANI

Resolution Professional

Tower 3, Flat 503, Zion Lake View Apartments,
Sector 48, Mear Badkal Lake Crossing,
Faridabad - 121001

#1.| Address and email to ba used for
sorrespondenca with 1he resciution
prodessaonal

&2 | Further Details are avadable at or Further informalion can be oblainad from

with Resohdion Professonal through fallowing Email
Id:Email; irp.ndtiradehouse@omail.com
71, | Date of publication of Form G 28.05. 2022
For MOT Trade House Private Limited
SDy-
ARUN GAJWARNI

Resolution Professional

(BBIIPA-DD2AP-NODSGE201T-18/11724

In the matter of NDT Trade House Private Limided (NDTTHPL)

Regd Add: B-372. Sainik Colony, Seclor-49, Faridabad, PIN - 121001, Harvana
Email: irp.ndtradehoussfgmail.com Phone: +918810549606

fi-nanci“. ep. .in

Date: 26805 7032 Inferim Resalufion Professional for Prominent Polymers Private Limited oy Autharize fficer. Indis rseas Bank
Place: New Dehi Reg. No.: IEBI-‘IF‘A-DH.'IF'-F'EIEL"TI‘E.'EN?-15:"10515‘ Date: 28.05.2022 uthorised Officar, Indjan Overseas Ban
ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
- - Corporate Identity Number: L45101DL1967PLC004759
Sulldins Lifsshies slnes 1887 Regd. Office: 115, Ansal Bhawan, 16, Kasturba Gandhi Marg, New Delhi-110001
Form No. 5, DEBTS RECOVERY TRIBUNAL Mobile: 91-9871053419, Tel.: 011-23353550, 66302269/72 Website: www.ansalapi.com; Email: shareholderservice@ansalapi.com
The Debis Recovery Trbunal on EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31 MARCH 2022
24.11.2021 in Financial express -
(Delhi edition English) under (Rs. in Lakh)
gﬂﬂ'ﬂﬂsi acl. Shri Narsing Dev STANDALONE CONSOLIDATED
D?E_Hr::_t ;;:;}ggggldiﬁzgazd isf' s Quarter | Quarter | Quarter |  Year Year Quarter | Quarter | Quarter |  Year Year
0.A. No. 336/2021. The other . PARTICULARS ended ended ended ended ended ended ended ended ended ended
Details will remain the same No. 31st 31st 31st 31st 31st 31st 31st 31st 31st 31st
Date: 77 05 0057 Authorzed Offeer. March December,  March March March March December March March March
Phaca: Moani Cararahahl | 2022 | 2021 | 2021 | 2022 | 2021 202 | 2021 | 2021 | 2022 | 2021
Audited = Unaudited| Audited Audited Audited Audited | Unaudited | Audited Audited Audited
- 1 | Total Income from Operations (Net) | 33250, 13630, 32,963 66038 76214 39328  17,148|  37.803| 80,742 91923
3&%‘:5‘5&3&2383&'&[‘ AU OMATION PAIVATE 2 | Net Profit / (Loss) for the period (before Tax, Exceptional and/or
Regd oft: EES\QSRQL,;“SF':IENE/%ELRP&&ZSAB.SRAKH, Extraordinary items) 416 (896) (529)  (1,090)]  (2,027)  (2,091)  (3565)  (2679)  (11,518) (8,854)
Gautar Buddha Nagar UP 201308 3 | Net Profit / (Loss) for the period before tax (after Exceptional and/or
CIN NO: U80100UP2018PTC108539 i i
Purssant o e 30 N0 INC20 ) s Extraordinary items) 416 (896) (529)  (1,090) (2,027) (2,091) (3,565) (2,679) (11,518)  (8,854)
Before the Ceal Government, ' 4 | Net Profit / (Loss) for the period after tax (after Exceptional and/or
B2 Viona It Floor Bacyaran o, Extraordinary items) 436 (885) (394)  (1,049) (1,973) (1,300) (3,357) (73) (10,555)  (6,576)
I the malter of Gompanies Act, 2013 Section 13(4) o 5 | Total Comprehensive Income for the period [Comprising Profit / (Loss)
R e e bl M for the period (after tax) and Other Comprehensive Income (after tax)] 453 (853) (375) (977) (1,945) (1,284) (3,325) (83) (10,484)  (6,561)
In the matter of Ws DEEFIKAS EDUCATION 6 | Equity Share Capital 7,870 7,870 7,870 7,870 7,870 7,870 7,870 7,870 7,870 7,870
PRIVATE LIMITED . ' .
CIN:- UB0100UP2018PTC108539 having its registered 7 | Reserves (excluding Revaluation Reserve) as shown in the
* Grester Noica Gautam Buddna Nagar UP 201306 Audited Balance Sheet of the previous year . : | 10,185 11,161 - 4 - (33,646) (25,545)
....... Applicant Companyj . . .
Nt heray iven ot Ganstl Publ trat the compan 8 | Eamings Per Share (of Rs. 5/- each) (for continuing and
coirion ot sheraion o e Mmoo of sonoing discontinued operations) -
of the Company in terms of the special resolution passed | 1. Basic 0.28 (0.56) (0.25) (0.67) (1.25) (0.44) (1.79) (0.06) (5.20)  (3.85)
e Extra Ordinary General Meeting held on 23rd May, 2022}
"State of Uttar Pradosh 1o tne ~State of NCT Delhi». | | 2. Diluted: . 0.28 (0.56) (0.25)  (067) (1.25) (0.44) (1.79) (0.06) (5.20)  (3.85)
Any person whose interest is likely to be affected by the) 3 {52 g o ' e ¥ — — — — — x;
2;‘,’?5‘;%%‘: change of the registersd «;{jiﬂc{«;gt the ii?;',‘;’j”y: may Note: The above is an extract of the detailed format of the Financial Results for the year ended on 31st March, 2022 filed with the Stock Exchanges pursuant to Regulation 33 of the SEBI (Listing Obligations
risher abjecions supported by an affida_\t/_i); sttgti?hg tgepn?turel and Disclosure Requirements) Regulations, 2015. The full format of the said standalone and consolidated results are available on the Stock Exchanges website(s) at www.nseindia.com, www.bseindia.com
Director, Northern Region at the address B-2 Wing, 2nd and also on Company's website at www.ansalapi.com.
10003 witin Fourtcen daye of the dats of publcaion of 1] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED
notice with a copy of the applicant company at its registered
office at the address mentioned below: Sdl'
Mis Despikas Education Private Limited (Pranav Ansal)
Tejpal Singh Date: 26th May, 2022 Vice Chairman & WTD
Dater 25.06.2022 Din No: ogslge70;5°;| Place: New Delhi DIN:00017804

New Delhi
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FOCUS INDUSTRIAL RESOURCES LIMITED
CIN: L1531900L1985PLCD21 248
Regd. Of,; 104, Mukang House, Commengial
Compilex, Azadpur, Delhi-110033
Phane: 011-27673522, 01 1-47039000
Fad Mo: O11-27676359
email: info@focuslimited.in
Wehs e wanw foouslimited in
NOTICE

Hatice be and is hereby given pursuant to
Aegulation 29 read with Regulation 47 ol [ SER
ILisging Chligation and Disclosure Regquiremants)
Regulatian, 2015 that the meeting of the Board of
Directors of MJs Foous Industrial Resouroes
Lirniged will be held or Monday, 30th Bay, 2022
at 500 PM. et the registered olfice of the
Company, intor aka, to consider and aparowe the
Audited Finarcia! Results Tor the guarter  and
financial year ended March 31, 2022 and to
consider any other matber with the permissoan af
Chalr

This intimation is also availalile on the websine of
BEE Limsted {wwew bseindia.com) whera the

Company's dhares are listed and on the weabdite of
thie Company Wz, s ocuslimited.in)

For Fotus Ingdiastrial Resourdes Limited

S

IMarmta Jendal]

Managing Director

[ DM -000E509E]

Place: Delhi
Date: ]?.I'J]E_l".![l..'!]

COURT NOTIC

In The Court Of Harpreet Kaur
MNafra Judicial Magistrate First
Class, Jalandhar
Bedi Shuttlecock Industries
Vs

Dhanlaxmi Enterprises
CHNRE NO: PBJLO3O21T49-2019
MNext Date : 06-07-2022

Publication lssuad To: 1) Dhankaxmd

E nlerprisas Addraas- Clo Maanakah

sports Through s Prop Sukhi Wio

Champalal R/a 3618 Nahargarh

Hoad Chand Pole Bazar Jaipur

2] Sukhi Wio Ghampa Lal Ria 3618

Nahargarh Road, Chand Pole Bazar

Jalpur Hapasthan

I bowE Uik s, (Rl BCCUSEO Could

fcd b gardad. 11 16 ordarséd 1Tl sccussaad

should appaar in person or hrowgh

polnas on 0G=0F=2022 &l 10°00 n.n

lar dathils logan 1o

https:/thighcourtchd, gow ind Tirs=distri
cl_noticebdistrict=Jalandhar

JMIC Jalandhar

FAWANSUT HOLDINGS LIMITED
CIM: LESS20DL1984PLOD1S506

Repd, Office: 415, Usha Kiran Buidding,

Commercial Complex, Azadpur, Delhi- 110033
Ermail id: pawansuthaldingshd@amail. cam
website: www. pawansutholdings.com
Ph mo: 011-27676309
MOTICE
Fursuant ta Regulatan 29 read with Regulation
47 af the S£B1 (Listing Dhligation ard Disclasure
Feguiremmnts) Regulations, 2005, Nobice be and
i hereby given that the meeting of the Baard of
Cwrectars of M Fawansut Holdsngs Limited will
be heald on Monday, 30th May, 2022 at 03:00
P.h at the registerad office of the Company 1o
condider and approve the Awedited Finandcial
Resulis aleng with Auditor's Report of the
Company for the Quartery Year ended 311
March, 2032 and to consider any other matter
with the permission of Chair,
This informatson is also ayailable oo the wabsite
nl'rl'-:-i:nmp:--'ul- At woarw paveansuthald imgs.com
anid an the website of the Stock Exchange whare
the shares of the Company are lsted |.e.
wwna bseindiaucam
For Pawansut Haldinps lirr'iI:!IIId

|Ram Kishore Banzal)
Managing Director
DIN: B5195812

Place: Delhi
Deate: 2705,/ 2023

DELTA LEASING & FINANGE LIMITED
CIN: LBT120DL1983PLO0LGS90
55 F.LE. Patpargany. industrial Area, Delki-1210092
Phane Mumbes: 011-82420064, 011-27676399
E-mail: infoi dettaleating. in
Webdibe: wvww, deltaleasing.in

MOTICE

Fursuant o Regulatian 349 read with Regulation
47 of the Securities and Exchangs Board of India
[Listing Dbligatens and Disclosure
Requirements] Regulations, 2015, Maotice is
Fsareby given that a meetng aof the Board o
Hrectors af Defta Leasing & Finanoe Limited is
whaduled to be held on Monday, 30th May,
202 at 4:00 P04, at the Registered Dffice of the
Comparry at 55 FILE., Patparganj, Industrial ferea,
Dalhi-110092 to conslder and approve the
Standalone Audited Financial Results of the
Carmparry Tar [he Quarter and year ended 31
March, B2 and ta consider any athar mattar
with the permission af Char,
This irtimatsan & also available on the website of
B5E Limited |wiaiw bieindia.com] where tha
Compary's shares are listed and on the wohsite of
Lhs Cormparny vie | de tabeasing.in).

For DELTA LEASING & FENANCE LIMITED

54~
1Benu Jindal)

Flace: Drelhi Managing Directer

| rarte: 2T 053022 CHN: (1823435 |

4 & {aa sAferem e faftiee & w9 H S S o
TSN G WA 9, A e, foE, STy, X et
a9 g§ TR 0 201308
LT HeR: U0100UP2018PTC108539
993 . INC - 26
[t (Frm) fem, 2014 % fm 30 & o1gER]

*g THR *F W,
it frdores, W@ &

-2 fof, et wifvrar watarer e, Wisiial wirere, 78 feef-110003
St aifufm, 2013 % A # St ifufEm, 2013 @ uR
13(4) IR o (Frme) forem, 2014 3 fm 30(6)(T)
o
T difuer Ty weae fafes & W #
WSAETA - US0100UP2018PTC108539 FWehT Usiighel
FHEATT R HE 9, SHA WS, fowE, Ve, FeX

AT ST h1 TAGERT AT & Sedt & R shoeft o sifafrem, 2013
T R 13 % TEd he TRHR HI S HIA h1 e @ 7, frd|
S % FEREH ATE THIATYH § agara % fau fod gera wite
oo T B | T SOt ST OSfighd T 1 SRR YSW ST W
“adt T & feeel IS # aeen % f 23 WE, 2022 @
HIURY 3 Ak AT g8 |

g Wt =Afte fen feq st & doligha e o gwaifaa aRadH,
{ gy F9 H Ge 2, 9% 1 Rl # gy SO gu U
TARTH ERT qARIA 3ot Safxrll =AY Usfieha STeh gRT IS ekl /
Hehdl B

39 Afew & e H A F Hieg G F iR smes S %
ek =t wsk wfa &% W dofiha e T T Ta w9 e
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JAIPRAKASH

POWER VENTURES LIMITED

Regd. Office : Complex of Jaypee Nigrie Super Thermal Power Plant, Nigrie, Tehsil Sarai, District Singrauli - 486 669, (Madhya Pradesh)
Corporate Office: ‘JA House’ 63, Basant Lok, Vasant Vihar, New Delhi - 110057 (India)
Website: www.jppowerventures.com Email: jpvl.investor@jalindia.co.in  CIN : L40101MP1994PLC042920

STATEMENT OF STANDALONE & CONSOLIDATED AUDITED FINANCIAL RESULTS
FOR THE QUARTER/YEAR ENDED 315" MARCH, 2022

(Rs. in Lakhs Except Earning Per Share)

Standalone

Consolidated

Particulars '

Quarter Ended

Year Ended

Quarter Ended

i Year Ended

7 31.03.2022

31.12.2021

31.03.2021

31.03.2022

31.03.2021

31.03.2022

31.12.2021

31.03.2021

i 31.03.2022

31.03.2021

Audited

: Unaudited

Audited

Audited

Audited

Audited

Unaudited

Audited

Audited

Audited

lotal iIncome from operations (net)

Net Profit / (Loss) for the period (before
tax and exceptional items)

13,892

Net Profit / (Loss) for the period before
tax (after Exceptional items)

13,892

Net Profit / (Loss) for the period after tax
(after Exceptional items)

(237)

Total Comprehensive Income for the
period (Comprising Profit / (Loss)
for the period (after tax) and Other
Comprehensive Income (after tax)

(305)

Equity Share Capital 685,346
Other equity

Earnings Per Share (of Rs. 10/- each)
(inRs.)

Basic :
Diluted : |

(0.003)
(0.003)

153,164 |

145,278
15,844

15,844

10,699

10,716

685,346

0.100
0.100

106,309
12,493

36,858

33,364

33,457

685,346

0.31
0.31

485,942
31,061

31,061

10,849

10,829

685,346
6,299

0.099
0.099

343,43/
23,222

47,587
36,628

36,691

685,346
(4,530)

0.34
0.34

153,190
13,887

13,887
(227)

(295)

685,346

(0.003)
(0.003)

145,264
15,842

15,842

10,683

10,700

685,346

0.099
0.099

12,490

23,605

20,054

21,625

685,346

0.19

106,313I

0.19

485,963
31,046

31,046
10,748

10,728

685,346
(26,965)

0.098
0.098

342,901
22,617

33,732
22,716

28,206

685,346
(37,693)

0.25
0.25

Note : The above is an extract of the detailed statement of Quarter/Year ended financial results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Other
Disclosure Requirements) Regulations, 2015. The full Quarter/Year ended financial results are available on the Stock Exchange websites i.e. www.bhseindia.com and www.nseindia.com and also

on the Company’s website i.e. www.jppowerventures.com.

Place : New Delhi
Dated : 27.05.2022

Email: investors.bri@bharatgroup.co.in

EXTRACT OF STATEMENT OF STANDALONE AND CONSOLIDATED
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NO DREAM TOO BIG

Bharat Rasayan Limited

CIN: L24119DL1989PLC036264
Regd. Office: 1501, Vikram Tower, Rajendra Place, New Delhi-110008

Website: www.bharatgroup.co.in

For and on behalf of the Board
MANOJ GAUR

DI

Chairman
N 00008480

results
3@

shares of ¥ 10/- each.

the SEBI (LODR), Regulations, 2015.

NEW DELHI
MAY 26, 2022

Chairman & Managing Director
DIN: 00024660

AUDITED FINANCIAL RESULTS FOR THE YEAR ENDED MARCH 31, 2022 (T in lacs)
standalone Consolidated
Particulars Quarter ended Year ended Quarter ended Year ended
31.03.2022 | 31.12.2021 | 31.03.2021 | 31.03.2022| 31.03.2021 | 31.03.2022 | 31.12.2021 | 31.03.2021 | 31.03.2022 | 31.03.2021
(Audited) |(Un-Audited)| (Audited) | (Audited) | (Audited) | {Audited) |(Un-Audited)| (Audited) | (Audited) | (Audited)
Total Income from Operations 44,478 33,544 26,981 1,30,115 1,09.200 44478 | 33,544 26,981 1,30,115 1,098,200
Net Profit before Tax and Exceptional ltems 4.441 G418 6,085 23,876 21,722 6§ 442 6,413 G 042 23,761 21,663
Met Profit before Tax (after Exceptional ltems) 8,340 6,138 G6.084 23,482 21,596 & 341 6,138 G041 23,367 21,537
Net Profit after Tax (after Exceplional [tems) 6,454 4,588 4722 17,713 16,447 6,455 4,588 4,673 17.598 16,388
Total Comprehensive Income (Comprising
ProfitfLoss after tax and other Comprehensive
Income after tax) 6.446 4,387 4,768 17,701 16,440 6,447 4,587 4,725 17,586 16,381
Equity Share Capital@ [4155268 shares of
T 10/- each] 415.52 415.52 424 .87 415.92 424 87 413.92 415.52 424 &7 415.52 424.87
Earning per share {of T 10/- each)
[*Mot annualised)
- Basic 155.32 * 11042 *| 11114 *| 426.29 387.11 155,35 * 110.42* 110.13* 423.52 385.72
- Diluted 185.32 11042 *| 11114 *| 426.28 387.11 155.35 * 110.42* 110.13* 423.52 385.72
Notes:

1 The above Standalone and Consolidated Audited Financial Results is an extract of the detailed format of financial results for the guarter and year ended 31st March, 2022 filed with
the Stock Exchange under applicable Regulation of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the financial results are available
at the Website of the Company (www.bharatgroup.co.in) and National Stock Exchange of India Limited where the Company's shares are listed (www.nseindia.com),
The above Standalone and Consclidated Audited Financial Results for the fourth quarter and twelve months ended March 31, 2022 were reviewed by the Audit Committee and
thereafter approved by the Board of Directors in their meeting held on May 26, 2022. The Statutory Auditors of the Company have expressed an unmodified audit opinion on these

The Company had bought back %3472 equity shares of ¥ 10/- each from the shareholders of the Company during the quarter ended 30th June, 2021, Hence, the existing Paid-up
& Issued Share Capital of the Company has been reduced from ¥ 4.24 87 400/-, comprising 42 48,740 equity shares of ¥ 10/- each to ¥ 415,52 6B0/- comprising 41,55.268 equity

The abovesaid Audited Financial Results is furnished by the Statutory Auditors and approved by the Board of Directors of the Company as required under applicable Regulation of

The Board of Directors of the Company has recommended final dividend {@15%, i.e. ¥ 1.50 per equity share of nominal value of ¥ 10/- for the year ended on 315t March, 2022, which
will be paid by the Company, if approved by the shareholders in their forthcoming Annual General Meeting.

BY ORDER OF THE BOARD
For BHARAT RASAYAN LIMITED
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